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Chests sold at the Ca'cutta
‘Tea Auction

519. Shri P. C. Borooah: Will ‘the
Minister of Comnrerce and Industry
be pleased to state:

(a) the total number of chests sold
at the Calcutta Tea Auction during
1960 and 1961 (separately);

(b) the total value for which these
chests ‘were sold during each year;
and
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(c) whether the sale proceeds dur-
ing 1961 was lower than that during
1960 despite the increase in the
amount of Tea sold; and

(d) if so, the main reasons there-
“for?

The Minist of C ce (Shri
Kanungo): (a) to (c). 3,247,876
chests valued at Rs. 70.98 crores were
sold in 1961 compared to 30,96,731
chests valued at Rs. 72'39 crores in
1960.

((d) Record production and lower
.prices in 1961 as compared with fal!
in production and consequent rise in
prices in 1960 were responsible for
the decline in the sale proceeds dur-
‘ing 1961.

‘Mahatma Gandhij Memorial Hospital
Bombay

520. Shri T. B. Vittal Rao: Will the
‘Minister of Ldbour and Employment
be pleased to state:

(a) whether the construction of 300-
‘bed Mahatma Ganthi Memorial Hoas-
pital at Bombay has since been com-
‘pleted;

(b) when the patierts will be ad-
Tmitted; and

(c) the amount spent on this so far?

The Deputy Minister of Planning
and Labeur and Employment (Shri
L. N. Mishra): (a) Yes.

(b) Admissions have started since
24-3-1962.
‘(c) About Rs. ‘92 lakhs.

1215 hrs.

CALLING ATTENTION TO MATTER
{OF URGENT PUBLIC IMPORTANCE

ALLEGED ADMINISTRATIVE DEFICIENCIES
AND UNEMPLOYMENT IN Goa

‘Shri Haish Chandra Mathur (Pali):
Under Rule 197, I beg to call the
attention of the Prime Minister to the
following matter of urgent public im-





